
Date of receipt Amount claimed
Amount of claim 

admitted
Whether related 

party?
% of voting 

share in CoC

1
Purusottam Trade 
Promotion Pvt. Ltd.

19.11.2019
(Subsequently 

received on 
22.08.2025)

7,75,79,612        4,64,45,000         - 17.9%               -                -         3,11,34,612                         -   

 The claimant did not 
produce any conclusive / 

supporting documents 
relating to rate of interest 

claimed. Hence the 
interest amount of INR 

3.11 Cr have been 
rejected. 

2
Sadabahar Distributions Pvt. 
Ltd.

06.11.2025 5,00,00,000        -                       - -               -                -         5,00,00,000                         -   

 Nil O/s in the books of 
the CD, as on ICD, hence 

the claim has been 
rejected. 

3 Shibdoot Trexim Pvt. Ltd. 12.11.2025 8,91,64,671        3,58,85,082         - 13.8%               -                -         5,32,79,589                         -   
 Interest claimed for 

period beyond 5.9.2019, 
rejected 

1 Total: 21,67,44,283       8,23,30,082         31.7% -            -           13,44,14,201    -                      

Name of authorised 
representative, if any

Date of receipt Amount claimed
Amount of claim 

admitted
Nature of claim

Whether 
related party?

-                                        -                          -            -           -                   -                      

Total: -                                        -                          -            -           -                   -                      

Annexure-4
Name of the Corporate Debtor: George Distributors Private Limited;   Date of commencement of CIRP: 05.09.2019;   List of creditors as on: 18.11.2025

List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

Sl.
No.

Name of creditor

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any 

mutual 
dues, that 
may be set 

off

Amount of 
claim not 
admitted

-                                                  

Annexure-5
Name of the Corporate Debtor: George Distributors Private Limited;   Date of commencement of CIRP: 05.09.2019;   List of creditors as on: 18.11.2025

Amount of claim 
under 

verification
Remarks, if any

Nature of claim Amount covered by guarantee

 Intercorporate Loan                                                     -   

 Claim arising from MOU dated 17.11.2015                                                     -   

 Intercorporate Loan                                                     -   

Name of workman % share in CoC, if applicable

List of Operational Creditors (Workmen)

Sl.
No.

Details of Claimant Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any 

mutual 
dues, that 
may be set 

off

Amount of 
claim under 
verification

Amount of claim 
not admitted

Remarks, if any
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